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Title: Regarding need for adequate storage facilities for food grains in the country.
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MR. CHAIRMAN: Hon. Member, you have made your point.
...(Interruptions)
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MR. CHAIRMAN: Please sit down.
...(Interruptions)
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MR. CHAIRMAN: Hon. Member, you have made your point. Please sit down.

...(Interruptions)



off 9RG AIGa: & aBa 2 b 331 AR DY A U foraer ) ... (aemeT)
MR. CHAIRMAN: Hon. Member, please sit down. Please do not disturb.

...(Interruptions)
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MR. CHAIRMAN: Nothing else will go on record except the submission being made by Shrimati Sushma Swaraj.
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(Interruptions)*

MR. CHAIRMAN : Nothing will go on record, except what Shrimati Sushma Swaraj is saying.

(Interruptions)x €}
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MR. CHAIRMAN: Nothing will go on record, except what Shrimati Sushma Swaraj is saying.
(Interruptions)*

ol AT TRl ABIGH, bl 3 qfE-ufd It 88 3 IR=WIc] et s 3l ws Bifore A firel) 3oaiol A2 ARl As APARIG [ o
46 &SR sIolel 5 1S a® § S Yo el 5 315 i gt 3 3iiR amet 7 #13 3, swflt 11 &eiR stotel 46 3ol sigleil 3 3 il archr & der 50 =R
3iiz storet Iealel 20 71E aw ot bt ara dat oty 96 eI sIow, et G usI 31 3, 2 oA 69 eIk sorEll ©I 478 BIs FWI ol ISP
3AfS1 B FU I ST BIRM F3A 3| & 30l SASIR B2 33 &, of I oIl 3, of IS gU 3 3R B2 URI QIR o1t 3) Q=i &P of Blot Ot asis A Gt
wazen diuc 3t o1 3| fparer 3 a1 3) fweft @R a3t0r smuadt 50 e e cor 318 &= e, diftpar 331 e 80 cia B <ot 31§ & 3Mudt
gol arcl 3 cifdpol sARI gAtisa & fob el ST of Blol Pl asls A fpArel BT 3ig el oldl W I\ §) PR A3l ugadt &, Al fdparer I 31 3 didt
&l eIcure o2 28l 3| foprel a6l do B2 AR AA UBGH! B2 23T 3 3R PR GA-GA Brelc &I urell BR srer 3, dl srdl die-dic @2 3 a1 3,
TR S 3ADI 318 Al SIEsH, Al Pal SISl &b 318 IRM 8l 9RM 3

Jermafer ABGR, | YUId oI A DIg fordcel del aredl g fb RBib difsn aifde, smu difsn & SifSte, sdAmRI fbairer #2al 3 & SiesT, F=iife 318
el SIeeT 3i2 31U URI e Uel 3 34 I8 918 UM & ol PURI 3 a4 Al & i,

MR. CHAIRMAN: Rest of the Members may please associate with what the hon. Member has said. Please sit down.
...(Interruptions)

MR. CHAIRMAN: There will be no more discussion. Other hon. Members may associate with the hon. Member who raised
the issue.

<At nfee=Ieter
(Interruptions)* €/
MR. CHAIRMAN: Nothing will go on record.
(Interruptions)*
MR. CHAIRMAN: Others may kindly associate. Nothing else will go on record.
(Interruptions)*
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(Interruptions)

MR. CHAIRMAN: Only the statement of hon. Member Yogi Aditya Nath will go on record and nothing else.

(Interruptions)*
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MR. CHAIRMAN: The point has already been made. Please sit down.
(Interruptions)*
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MR. CHAIRMAN: Nothing else will go on record.
(Interruptions)* €/
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MR. CHAIRMAN: Nothing will go on record, except what Yogi Aditya Nath is saying. Please continue.
(Interruptions) 8€;*

MR. CHAIRMAN: You cannot compel the Government during the 'Zero Hour'. Please sit down.
...(Interruptions)

MR. CHAIRMAN: Now, please sit down.
...(Interruptions)

MR. CHAIRMAN: Nothing will go on record. Do not disturb him.
...(Interruptions)

MR. CHAIRMAN: The House stands adjourned to meet again at 12.30 pm.

12.20 hrs

The Lok Sabha then adjourned till thirty minutes past Twelve of the Clock.

12.30 hrs
The Lok Sabha re-assembled at Thirty Minutes past Twelve of the Clock.
(Shri Francisco Cosme Sardinha in the Chair)
...(Interruptions)
MR. CHAIRMAN: Please sit down. Nothing will go on record.

(Interruptions)* €}

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Mr. Chairman, Sir, Shri Sharad Yadav ji, Shrimati Sushmaji, the

Leader of the Opposition and many other Members want to speak on this issue. This year we made a record production of
both wheat and rice. Our genuine problem is with regard to the storing facilities of that quantum of procurement, which is
taking place. In earlier days, the Government used to procure about 30 to 40 per cent of the total production and the rest of



the production was taken care of by the market. But in the last two, three years because of the high MSP, procurement has
become the primary responsibility of the Government agencies, whether it is the State Governments or it is the Central
Government. The FCI is also authorizing and requesting the State Governments to purchase it. But, the creation of the
godown space is not keeping a match with the rate of procurement. There is a mismatch. But we are trying to sort out this
issue.

off 9iclog AR (Blonwl): @ aw abu?

SHRI PRANAB MUKHERIEE: Yes, it will take some time. Please have some patience. I am equally concerned about it
because I am paying Rs.50,000 crore food subsidy. Therefore, I am equally concerned as you are concerned. As you are the
concerned Member of Parliament to protect the public interest, as Finance Minister and the Treasurer of the country, I am
concerned because it is going from my Treasury. Therefore, what we are trying to do is this. I am trying to get jute bags to
provide the facilities and to address the problems which the Leader of the Opposition raised that jute bags are not
available.

As per the practice, we do not allow plastic baggage to be used for food items because jute bags are bio-degradable
packaging material which are universally acclaimed and should be used as the packaging material for food items. Therefore,
in our system, rice, wheat and sugar, these three items are supplied in jute bags. As there has been shortage of jute bags,
we are trying to augment the supply of jute bags. We are taking it up with the IJMA. It has already been taken up. We are
also taking it up with other neighbouring countries from where we can import jute bags on urgent basis.

We are also requesting to dispose of the existing stock. For instance, the Chief Minister of Karnataka came and met me the
other day. They require about five to eight lakh tonnes of food grains to meet their drought relief requirement. We have
readily agreed to supply this quantum of food grains. We have allowed extra export so that the existing stock could be
released. We are also requesting and we have already made arrangements with the Rural Development Ministry. They are
taking some time because the State Governments are involved in it so that we can use food grains as part of the wages for
the Government programmes like the Mahatma Gandhi National Rural Employment Guarantee Act and all the measures are
simultaneously being taken to ease the pressure which is being built up. But there is a question about it. There is no doubt
that there is a mismatch. The other day, while replying to the General Discussion on the Budget, I gave detailed account of
how in the last four, five years, we have created more than two million tonnes of storing capacity. We are giving series of
tax concessions and investment concessions to create cold-chain facilities, to create warehousing and asking the private
sector to participate in for that. Shri Sharad Yadavji has referred to some sort of subsidy scheme. I will definitely check up.
If the Government made any commitment to pay subsidy, the Government will pay subsidy. So far as tax concessions are
concerned for the last three years I am providing tax concessions, series of concessions, sometimes interest concessions,
to create cold chains, to create warehousing, so that these problems can be tackled on a permanent basis, and neither the
farmers nor those who are procuring, the Government agencies, State agencies, are in difficulty.

I appreciate the concerns the Hon. Members have expressed. I will check it up with my colleague in the Ministry of Food
who is directly in charge of this, and Agriculture Ministry. I will give you the detailed information about the measures which
have been taken in the course of my reply to the debate on the Finance Bill tomorrow. Thank you....(Interruptions)
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MR. CHAIRMAN: No more discussion on this.

aeft snfeeotrer (shzayz): smufer Sft, ST sifae @1 3T GRT dice &)

MR. CHAIRMAN: I cannot allow you now. Now we have Bills to be taken up.

Aeft snfeeotren: Jramufer Sit, 331 dictol 1 i1 Dd frcen?

MR. CHAIRMAN: You will get a chance when it will be taken up at the end of the day.
Aft snfSerotrer: Jomufer Sft, 31 vep dice 3| It ARG of IAUE DBI oI ... (RIEaT)

MR. CHAIRMAN: You will get chance at the end of the day.






